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FT.IM. 2742(3F).— FealT LRI, TP TSTHET ATAHIT, 1956 (1956 FT 48) T =T 3 &
T (F) FILT TE ATHAT H TART FLA U, T80 ATIGEAT F ATHAT T § TR 20 A e 4,
TEHTARTT ST (TSI TSHET 326)  fo6. 7T 311.700 T & 325.100 et 34T =7 #, 325.100
foreft 7 361.050 foeft (FrEaTfiareT) SEaT T #, 361.050 f3T & 364.550 3T (Bfae) staT asa
H, 364.550 fFft & 392.800 fFfY (wfarett) SStaT T #, 392.800 et 7 442.020 fordT (Aerarm=ia<y)
ISHT 1T |, 442.050 By & 492.250 T (FretraeT) S T ®, 492.250 T & 513.700
T (F12) T ST UT | Use oS & 9T &1 O § IHAF g I AqgHT & &a¥+9 (4), (5), (6) =¥
(7) & Fw9T: Iteatad s, S, areen ofiT Al § Feaiead S TqaAl & eqed (3) Fl qeeT= T vfafe
# fATEe W & avawg § sqgHT & wavd (2) § Sfoatera ATl &l 3 SATe=aH & seaiid 9e1q
STERTIAT o FAT T FOATET FLA o (70 TAZT TeAT TTEHT o € | TEha Fel g |
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[®T. §. RO/BBSR/11017/LA/97/2016]
g e, ATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2742(E)— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,

1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with
effect from the date of publication of this notification in the Official Gazette, in respect of the stretch of land
specified in the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages
mentioned in column (4), (5), (6) and (7) respectively of the said Schedule for upgradation to 2 laning with paved
shoulders of km. 311.7 to 325.1 of Tahsildar Jeypore in the State of ODISHA, 325.1 to 361.05 of Tahasildar
Boipariguda in the State of ODISHA, 361.05 to 364.55 of Tahasildar Khairiput in the State of ODISHA, 364.55 to
392.8 of Tahasildar Mathili in the State of ODISHA, 392.8 to 442.02 of Tahasildar Malkangiri in the State of
ODISHA, 442.02 to 492.25 of Tahasildar Kalimela in the State of ODISHA, 492.25 to 513.7 of Tahasildar Motu in
the State of ODISHA.

SCHEDULE

Land acquisition on National Highway No. NH326 for Widening and Strengthening from 311.700 to 413.700 and
km 429.700 to km 513.700 in the State of ODISHA.

SI. |CALA Stretch |State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 |Tahsildar NH326 ODISHA KORAPUT Jeypore 1 |Jagannathpur
Jeypore KM
311.7 2 Tankua
TO KM 3 Dimala
3251 4  |Padampur
5 |Tharadiput
6  |Jogiput
7  |Bhatachinchi
8  |Dangarchinchi
9  |Jubakanadi
10 |Kanjei
11 |Jeypore
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2 |Tahasildar NH326 |ODISHA KORAPUT

Hasts Boipariguda 1 [Bichalkota
Boipariguda KM —
325.1 2_ Chandrapada
TO KM 3 |Paliguda
361.05 4 |Boiporiguda
5 |Gunthaguda
6 |Basiniguda
7 |Batriput
8 |Lachhimpur
9 [Kollar
10 |Ganiput
11 |Mounli
3 Tahasildar NH326 |ODISHA 'MALKANGIRI Khairiput 1_ Gobindapally
Khairiput KM
361.05
TO KM
364.55
4 Tahagi}dar NH326 ODISHA MALKANGIRI | [\ athili e Challanguda
Mathili KM — -
364.55 2_Udu11beda
TO KM 3 |Godiali
392.8

110 [Katri Majhiguda
N} Salapadar

2 Pangam

3 Bodaguda

4 Siraguda

s Kuasiguda
16 Nayakguda
7 Mukaguda
18 [Katameta

E Pakhanamuna

5  |Tahasildar NH326 ODISHA MALKANGIRI
Malkangiri KM
392.8
TO KM
442.02

Malkangiri

Pujari Munda
Jhatikaguda
Batriatal

Sorisamala

it i el I e el e B

Simagudi
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10 Champakhari
11 [Thakurpally
12 [Palkanda

3 Bandhaguda
14 Sindhrimala
15 New Simagudi
16 Malkangiri
7 Gundiaguda
8 ayanagar

19 |Basantpur
120 [Tamasa

21 agannathpalli
2 Tandapalli
123 'Sikhapalli

124 [Kodelmetla
25 [Badli

26 Pullimitla

n7 Bigipadar

6  |Tahasildar ~ NH326 ODISHA MALKANGIRI |[gajimela 1 [Kalimela
Kalimela KM -
41200 2 |Ambaguda
TO KM 3 [Potakhal
492.25 4 [Pendikonda
5 Kangurukonda
'6 [Pedawada
7 Erbanpalli
ry Eragonda
9 [Telrai

10 |Jakolgandhi
it} Nalagunthi
12 Doganda
3 Kunanpalli
4 Lugel
5 Mabharajpalli
16 MPV-81
17 [Koikonda
18 [Malvaram
19 Bhubanpalli

7  |Tahasildar NH326 |ODISHA MALKANGIRI | Mot 1 [Mpv-57
Motu KM —
492.25 2 |Pusuguda
TO KM 3 Motu
S13.7 4 |Madiguru
5 |Kunarpalli
6 Bhusanpalli
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7 Lachhipata
8 [MPV-55
9 |Kotaguda

[F. No. RO/BBSR/11017/LA/97/2016]
SHAIKH AMINKHAN, Director
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